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O r i g i n a l  A p p l i c a t io n  k o .  424 o f  1992

/

C .K . S h a r m a ................................... . . .j . ........................A p p l i c a n t

•i
V ersus  ;j

f
U n ion  o f  I n d ia  & one o th e r s  . ................................... R e spo n d e n ts

H o n *b le  Mr* S .N . P ra s a d , Member (J )

],1
The a p p l i c a n t  h as  ap p ro ach e d  t h i s  t r i b u n a l

j
ii

f o r  q u a s h in g  th e  im pugned t r a n s f e r  o rd e r  d a te d  2 7 .8 .1 9 9 2

(c o n ta in e d  i n  Annexure-1 t o  th e  a p p l i c a t io n )  . The
if

a p p l i c a n t  c h a l le n g e d  t i e  p r o p r ie t y  and  v a l i d i t y  o f  th e  

im pugned t r a n s f e r  o rd e r  on v a r io u s  g ro und  as  s p e c i f i e d

j
i n  h i s  a p p l i c a t i o n .  j

2 . C o u n t e r - a f f i d a v i t  h a s  been f i l e d  by  th e  

re s p o n d e n ts  and  i n  p a ra  3 t h e r e o f ,  i t  h a s  been  s t a t e d  

t h a t  on  r e tu r n  from  le a v e , th e  a p p l i c a n t  h a s  now been

p o s te d  a s  C om m iss ione r and  p r o je c t  A d m in is t r a t o r ,S h a r d a

1
S ahayak  in  s u p e r  t im e  s c a le  v id e  o rd e r  d a te d  1 8 .1 1 .1 9 9 2

^  j
(v id e  A nne x u re- A - l£ to  th e  c o u n t e r - a f f id a v i t )  w h ic h  i s  copy

I

o f  th e  a f o r e s a id  o rd e r  da te 'd  1 8 .1 1 .1 9 9 2 ;  and i n  p u rsu an ce

j
o f  t h a t  o rd e r  d a te d  1 8 .1 1 .1 9 9 2 , th e  a p p l i c a n t  h a s  j o in e d  

i n  th e  a f te r- n o o n  o f  18 .1141992 , £ndl a s ,  such  :th e  im pugned 

t r a n s f e r  o rd e r  d a te d  2 7 .8 .1 9 9 2  h a s  become in f r u c t u o u s  

an d  no  more e x i s t s .  T h is ; f a c t  h as  n o t  been  c o n t r o v e r t e d  by 

th e  le a r n e d  c o u n s e l f o r  th e  a p p l i c a n t .

3 . T hus, i n  v iew  o f  th e  ao o v e , th e  O .A . No. 424 o f  

1992 h a v in g  been  in f r u c t u o u s  s ta n d s  d is m is s e d . No o rd e r

a s  t o  c o s t s .  _

Lucknow  D a te d : 4 .2 .1 9 9 3 . 
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